
THE AUHATI H IGH COU AT GUW HATI
(HIGH COURT OF ASSAM, NAGALAND, MTZORAM AND ARUNACHAL PRADESH)

No. HC.VI t-2L I zooB(Pt.)/ 36/A

Shri Saptarshi Garg,

Joi nt Registra r (Vigilance),

Gauhati High Court,

Guwahati.

From

To,

Sub:-

Ref :-

Sir,

/

The Deputy Registrar (Admn.),

Gauhati High Court,

Itanagar Permanent Bench. /A
Dated Guwahati, 5 :unr.ry,2024

Casuat leave alongwith station leave permission'

N o. H C( I B) -vIG I 0 U 2023 I 492-95 d ated 21.72.2023.

With reference to the above, I am directed to inform you that Smti. Jaweplu

Chai, District & Sessions Judge, Yupia, Papum Pare District has been granted two days casual

leave on 03.01.2024 and 04.01 .2024, along with station leave permission, w.e.f.

24,L2.2O23 to 04.0 L.2O24. The next senior most Judicial Officer available at the station

would remain in charge of her Court and Office in her absence.

Yours faithfully,

9d1-
JT. REGISTRAR ruIGILANCE)

Memo. No. HC. Vlt-zl12O08(Pt.)/37-38/A, dtd. tot-ol -uL4
Copy to:

Smti. Jaweplu Chai, District & Sessions Judge, Yupia, Papum Pare District

The Project Manager, Gauhati High Court, Guwahati.
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